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une tlV to a 
Agricult 

9. SERl R. P. YADAV: Will the 
·nister of AGRICULTURE be pleas-

ed to etat : 

hether Government are war ' 
e griculturists are not gettit;.l~ 

r m ati ve pric~ for. their produc ; 
3 d 

(b) if' so, what tepa are being CDn-
tempwte by Governmen in. t re-
gard? 

THE MINIS.TER OF AGRICUL-
TURE AND RURAL RECONSTRUC-

ON (SHRI BIRENDRA SINGI{ 
RAO): (a) No, Sir. 

I(h) The Government are aware 
t at remunerative prices are neces-
!i for stable income to the farmer, 
fo aising his ability to invest in agri-
cuaure and to expand agricultural 
production. With this in view, the 
Government not only fix SUPPol't/pro-
cement prices of foodgrains and 
commercial crops but also bave been 
raising these prices a~ and when 
n cessary. 

SHRI R. P. YADAV: The agricul-
turists in the country are the most 
ex:plaited. They do not get rem u-
n~QtiTe prices, Because of this, the 
jute- cultivation is going down day 
by d.a.7 in this country. I am curpris-
ed to know that the hon. Minister, 
himself being an agr;cultul'lst, does 
not know that remunerative Prices 
are not being gi vep to farmers. In 
this context may I know from the , 
Minister, what are the sp~cific consi-
dtratiOns before the G-overnment 
while fixing the price of an agricul-
~llra] product? 

mu BIRENDRA SINGH RAO: 
The support prices are being fixed by 
the Agricultural Pril:es C'Jnlmission. 

cost of inputs the cost of labour 
ot the farmers, the market conditi-ons, 
the shortages in that particular ood-

am or agricultural ;roduct. ali the e 
facto are taken into account. The 

ern.ment always tries to tlx th 
2 L.9.-

upport pric w'th a vie v to b neft -
ing th :farm nd to encourage him 
to produce mor. I do now know ho 
the hon. Men ber ha:- said hat I 0 
not know that remullerative pric 
nr not being paid to the farmer .. 

SHRI . P. YADAV: This is yo 
answ r to part (a) of the qu .stion. 

SHRI BIRENDRA SINGH RAO~ 
You ask: 

~hether the Gov nlment 
aware that the agriculturists ar 
not getting remunerative pric for 
their produce;" 
I say, I am not awaril. 

MR. SPE:.AKER: The Question ,Ii 
. over! 

WRITTEN ANSWERS TO QU 
TrOINS 

Amendment 0 Aligar 
Unive ity Act 

·1. SHRI F. H. MOHSIN: Will t 1 
Minister of EDUCATION be please 
to 3tate: 

(a) whether there is any propo 
to amend the Aligarh Muslim Univer .. 
~ity Act to give it the minority cha-
ract as promised in the Electio 
Man.i!esto of the ruling party; and 

(b) if so, when it is llkeiy to 
in troduced 7 

THE MINISTER OF EDUCATJO 
AND HEALTH AND . SOCIAL WEL-
FARE (SHRI B. SHANKARA Am): 
(a) and (b). Legislation or as ri 
the minority character 0 th Ali g 
Muslim University is intended to 
introduced in the next se · on 
Parliament. 

e of tal sta 
to e Of bal Folk 

*10. SHRI P. A. ANGA W 
the Min' er 0 COMMl] CATIO 
be pleased to state: 

(a) whether Government have 
cided to issu postal am bear! 

piet of trib folk-dan 




